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ORDER 

(THROUGH VIRTUAL MODE) 

06.08.2020-  Due to paucity of time the appeal is adjourned to 31st August, 

2020. 

 

 (Justice Jarat Kumar Jain) 
Member (Judicial) 

 
 
 

(Mr. Balvinder Singh) 
Member (Technical) 

 

 
 

 
(Mr. V.P. Singh) 

Member (Technical) 
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